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(b) Brief details arc liven in the statt> 
ment laid on the table of the House. 
(PIIJ«d ill Lihrary. SH No. LT-J821/701. 

(c) Tractors will be imported from 
those suppliers in the World Bank Member. 
CoUDtriCII.(wbicb do DOt include G. D. R. 
and Rumania) and Switzerland. who have 
established tractor manufacturing facilities 
in India, or have obtained necessary 
approvals of tile Government of India, for 
the manufacture of tractors in India, prior 
10 the date on which quotations are 
.ought. Quotations have yet to be invited 
and, therefore. no price comparisions are 
Possible at this staae. 

Wodd Bank AuiItuft 10 A ..... 
PradesII few -....n or Tracton 
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1027. SHRI V. NARASIMHA RAO : 
SHRI G. VENKATASWAMY : 

Will the Minister of FINANCE be 
pleased to state : 

:(a) -whether the World Ba.at is living 
assistance to Andhra Pradesh Governmel\t 
to import tractors during the currenl 
financial year; 

(b) if so. the total number of tractors 
to be imported and their cost; and 

(c) ",bother the state C _mrnent has 
got the approval of the c.. .. U'41 Govern· 
menl in this reprd ? 

11IE MINISTeR OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
VIDYA CHARAN SHUKLA): 
(a) Government of India has been 
discussing with the International De1Ielo!>, 
ment Association, an alliilate of the 
World' Bank. a propoal for an Agri· 
cultural CRdit Projecl in·Andhra Pradesh. 
IDA'S decision on the matter is awaited. 

(b) 'The Proposal under discussion 
bet_no the,Government of India and lite 
IDA is for a scheme by whi:h Api-
cultural Rcftoance Corporation will refi· 
nance credits liven to far ,II fer the pur· 

pole of land development, minor irrip· 
tion and procurement of farm equipmenl 
including 3000 tracton. 

(el The Project prepared by State 
Government, after elamination by agencies 
of Government of India, is .being discusaed 
with the IDA by the Government of 
India. 

Setl .... up or CetItnt Va/llo P ...... t r ..... 
"1III .... tIooo 

1028. SHRI 1. N. HAZARlKA 
SHRIMATI TARA SAPRB : 

Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN Da\'ELOp· 
MENT be pleased to State : 

(a) the details of the wort beiDg_i· 
goed to the Central unit being set up to 
prevent food adulteration in COoOperation 
with tho Slate health authorities;'-

(b) the measures likely to be taken 
for prevention offoocfadulteration; and 

(C) what authority is being vested in 
the unit to brilll to boat persons or firms 
etc. found guilty of adulleration ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF H£Al.TH i\ND PAMILY 
PLANNING, AND WORD. HOUSING 
AND URBAN DEVELOPMENT 
(SHRI B. S. MURrHY, : (a) The 
Central Unit wiil tie mainly CODI:eI1Ied 
with the functions prescribed 'in rule 
9 of Ihe prevention of Food Adulteration 
Rules in respect of inter-municipal 
and inter-State oft'ences and will '~Ip in 
giving tCchnical ~uicWice to 'ihe Stal" 
Governments. Otm functions of the unit 
will be. 

(i) 

(ii) 

to i",peet bilfO!M! proceosin& 
unils, draw ~pleS and pr0se-
cute ille ~tt~nders'; 

to attend to immediate calls reo 
ceived 'rom the pdbllc iD _peet 
of Pood Adulteration_; 




